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(2) A copy each of the following
Notifications (Hindi and English
versions) under gub-section (6) of
section 8 of the Essential Commo-
ditieg Act, 1055 —

(i) The Refined Groundnut Qil
(Regulation of Reflning and
Pricey Control (Amendment)
Order, 1977, published in Notifi-
cation No. S.0. 610(E) in Gazette
of India dated the 18th August,
1877.

(ii) The Pulses and Edible Oils
(Storage Control) Order, 1077,
published 1n Notification No. S.0.
701(E) in Gazette of India dated
the 30th September, 1877.

(iii) The Mustard Oil (Price
Control) Order, 1977, published
in Notification No. §.0. 702(E)
in Gazette of India dated the 30th
September, 1077.

(iv) The Pulses and Edible Onls
(Storage Control) Amendment
Order, 1977, published in Notifi-
cation No. §.0. T19(E) in Gazette
of India dated the 14th October,
1977.

{(vy The Solvent-Extracted
0il, Deciled Mea]l and Edible
Flour (Control) Amendment Or-
der, 1977, published in Notifica-
tion No. G.SR. 637(E) in Gazette
of India dated the 10th October,
19717,

(vi) The Vegetable Oil Pro-
duct Producers (Regula'ion of
Refined Oil Manufacture) Second
Amendment Order, 1877, pub-
lished in Notification No. G.S.R.
841 (E) in Gazette of India dated
the 18th October, 1877. [Placed
in Library, See No. LT-1101/77].

(3) (i) A copy of the Standards
of weights and Measures (Packag-
ed Commodities) Rules, published
in Notification No. G.S.R. 822(E) in
Gazette of India dated the 20th
September, 1877, under sub-section

(4) of section 83 of the Standards
of Weights and Measures Act, 1976.
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(i) A statement (Hindi and
English versions) explaining rea-
song for not laying simultancously
the Hind| version of the above
Notification. [Placed in Library.
See No. LT-1102/77].

ANNUAL REPORT oOF RECISTRAR oOF
NEWSPAPERS TOR INDIA ox PREss N
Inpia, 2976

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI JAGBIR
SINGH). I beg to lay on the Table
@ copy of the Annual Report (Part I)
(Hindi and English versicns) of {he
Registrar of Newspapers for Indin on
Press in [India, 1976. | Placed m
Library. See No LT-1103/771

ANNUAL  REPORTS OF AGRICULTURAL
REFIxance anp DEVEWOPMENT  CORPO-
RATION, BOMBAY, DELHI FINANCIAL
CokporatioN, LiFg  INsukahcz CORPO-
RATION OF INDIA, ETC., AND NoOTIFICA-
TION UNDER CENTRAL ExcISEs Awmp
SaLt Act, 1944, Erc, ETC,

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
ZULFIQUARULLAH): 1 beg to lay
on the Table:—

(1) A copy of the Annual Report
(Hindi and English versions) of the
Agricultural Refinance & Develop-
ment Corporation, Bombay for the
year ended the 30th June 1977 along
with the Audited Accounts under
sub-section (2) of seclion 32 of the
Agricultural Refinance and Develop-
ment Corporation Act, 1985. [Placed
in Library. See No, LT-1104/77)

(2) A copy of the Anmmal Heport
(Hindi and English versions) of the
Delhi Financial Corporation to-
gether with the Auditor's Report for
the year 1076-77 publisbed in Nol.
fication No. F. 6/2/77-Fin, (G) In
Delhi Gazette dated the 8th Septem-~
ber, 1977, under sub-section (3) of
section 38 of the Btate Financial
Corporations Act, 1051. [Placed in
Library. See No. LT-1108/77]



